
NOTES OF THE 	 ORDERS OF THE TRIBUNAL 
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Order dated 11-5-99. 
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Heard Mr.P.o.Acharya,learned Counsel 

for the Applicant and Shri A.1K.8ose,learned Sr. 

Standing Counsel appearing for the Respondents. 

Hearing in this matter is concluded and orders 

a re re se rved. Lea rn ed C oun se 1 for the petition e r 

wants to file written note-  of submission with 

copy to other side.Let the matter he Listed under 

the heading '29 SE HEHTIONED' on 14-5-1999. 
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